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Mr. ). K Mohantv on behalf of MrAchintva Das, LdCounsel tor 

the applicant is present and informs that the payment has already been 

received by the applicant; hence, there is no grievance to be oce 

Turther,  

* 

2. MrTRath.Ld.ASC for the respondents also confirms the 

transaction having been finalized and there is nothing further thr 

payment to the applicant. He further informs that the payment has been 

released subject to the outcome of the Writ Petition(No. 151 65/O7' tiled 

heinre the T-Ii rh Cniirt ind the innhci t has received the nnvmenr. 

hi Ue\\ 	tIie ahove, the matter stands closed 
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